
LOic SABHA DEBATES �---.l�_'.f.2. , 2;'?( 

(Part II Proceediap other than Questions and Answers) 

LOK SABHA 
Tuldall, 9th August, 1955. 

,,.. Lok Sabllo met at Eleven of 
the Clock. 

[Ma. SPuu:a in the Chai1".] 

QUESTIONS AND ANSWERS 
(See Part I)  

2: 02 PJII, 

PAPERS LAW ON THE TABL£ 
tl:PollT or TAIIDT COMMI88IOK OK 
:01ff1Jft7AXCIE or l'Ron:c:noN '1'0 GUND-
110 WIIDUI INDUSTRY ETc:. 
Tbe Deputy 11:nls&er of Commen,e 

ad ladastry (Slut lwump) : I beg 
, lay on the Table a copy each of 
1e followin1 papers, under aub-aec
lOD ( 2) of section 18 of the Tariff 
ommiuion Act, 1851;  

U) Report (1955) of the Tariff 
Commission on the c.,ntlnu
bce of protection to the 
Grinding Wheels Industry, 

(2) Ministry of Commerce and 
Industry Reaolution No. 18(3) 
-T.B./54, dated the 2nd 
August, 1955. 

<3> Ministry of · Commerce and �) Notiftcation No. 18 -T.B./54, dated the 2nd Ausuat, 1955. 
(4) Statement ,,_.,_ 

aectio 
-......- proVJBO to 

Coma:;_.18<3> of the Tariff 
plaurln IO

the

n Act, 1951, ez. 
I reasons why the documen'- referred to at (1 )  to (3) above COuld not be 209 LSD-1 

969:> 
laid within the prescribed 
period. 

[Placed in Lil>nl7'11, See Index 
No. S.-237/55J . 

STATEMENTS SHOWING ACTION TA:DK 
BY GOVZRKMJ:NT OK ASBtnlAKCEB ETC. 

The Minister of Parllamentu,, 
Affairs (Shrl Satra Narayan Sinha) : 
I beg to lay on the Table the follo�
ing statements showing the action 
taken by the Government on various · 
assurances, promises and undertak
ings given by Ministries during the 
various Sessions shown against each: 

1. Supplementary Statement No. 
IV.-Nlnth Session, 1955, of 
Lok Sabha. 

[See Appendix IV, annexure 
No. 29) 

2. Supplementary Statement No. 
VIII,-E;ghth Session, 1954, r,f 
Lok Sabha, 

[See Appendix IV, annexure 
No. 30) 

3. Supplementary Statement 
No. XII.-Beventh Se1,ion, 
1954 , o! Lok Sabha. 

[See Appendix IV, annexure 
No. 31 ) . 

4. Supplementary Statement 
No. XVIII.-Sixth Seaslon, 
1954, of Loft Sabha, 

[lree Appendix IV, annexure 
No. 32) . 

S, Supplementary Statement 
No. xxm.-Fifth Seaton, 
1953, of Lok Sabha 

(See Appendix IV, · annexure 
No. 33) 

8. Supplementary Statement 
No. XXVUI.-Fourth s.aton, 
1953, of Lok Sabha, 

(See Appendix IV, annaure 
No. 34) . 




